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17. SIA/MH/INFRA2/481178/2024 Proposed expansion in Residential development “Anshul Kanvas” on G. 

No. 663/1(P) – plot 1 at Wagholi, Taluka – Haveli, Dist. - Pune by M/s. 

Anshul Bhosale realty LLP through Mr. Deepak V. Jagtap  

Representative of PP was present during the meeting along with environmental consultant M/s. 

Sustainera Solutions Pvt. Ltd. It is noted that, the PP has submitted the application for prior environment 

clearance for proposed project with total plot area of 21,980 m2, FSI area of 66,134.86 m2, Non FSI area 

of 34,068.37 m2 and total BUA of 1,00,203.23 m2. 

Brief information of the proposal is as below: 

1 Proposal Number SIA/MH/INFRA2/481178/2024 

2 Name of Project 

Proposed expansion in Residential Development “Anshul Kanvas” on G. No. 

663/1(P) – plot 1 at Wagholi, Taluka – Haveli, Dist. - Pune by M/s. Anshul 

Bhosale Realty LLP.  

3 Project category 8a (B2) 

4 Type of Institution Private 

5 Project Proponent 

Name Mr. Deepak Vilasrao Jagtap 

Regd. Office address 
501, 4th floor, Bonita Apartment , CTS 1187/16, 

Ghole Road , Shivajinagar, Pune - 411005. 

6 Consultant Sustainera Solutions Pvt. Ltd. 

7 Applied for Expansion in EC 

8 Details of previous EC 
BHA/Mua. Wagholi/G. No. 663/ Pra. Kra. 940/17-18 dated 05/12/2017 for 

plot area – 50,800.00 m2 & BUA 63,925.98 m2 

9 Location of the project G. No. 663 – Plot 1 at Wagholi, Taluka – Haveli, Dist. - Pune

10 Latitude and Longitude Latitude - 18°35'1.18"N, Longitude - 73°59'41.32"E 

11 Total Plot Area (m2) 21,980.00 

12 Deductions (m2) 933.36 

13 Net Plot area (m2) 21,046.64 

14 Proposed FSI area (m2) 66,134.86 

15 Proposed non-FSI area (m2) 34,068.37 

16 Proposed TBUA (m2) 1,00,203.23 

17 TBUA (m2) approved by 1,00,203.23 approved by PMRDA 

18 Planning Authority till date 
In PMC jurisdiction, special planning authority is Pune Metropolitan Region 

Development Authority (PMRDA) 

19 Ground coverage (m2) & % 5367.62 & 25.50 % 

20 Total Project Cost (Rs.) Rs. 181.17 Cr. 

21 
CER as per MoEF& CC 

circular dated 01/05/2018 

We will follow the conditions mentioned in OM vide no. F. No. 22-65/2017 - 

IA.III dated 20.10.2020. 

 22 

Details of Building Configuration: Reason for 

Modification 

/Change Previous EC / Existing Building Proposed Configuration 

Building Name Configuration Height (m) Building Name Configuration Height (m) 

Building A P + 12 39.00 Building A P + 12 39.00 No change 

Building B P + 11 35.45 Building B P + 12 38.40 1 floor increased 

Building E P + 12 39.00 Building E P + 12 39.00 No change 

Building C P + 11 35.45 Building C B1+G+1St+18F 60.00 Building 

Configuration 

Revised 

Building D P + 11 35.45 Building D B1+G+1St+18F 60.00 

Building F P + 11 35.45 Building F B1+G+1St+18F 60.00 

Building G P + 11 35.45 - 
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Building H P + 11 35.45 
Building 

removed due to 

plot subdivision 

Building I P + 11 35.45 

Bunglow (5 

nos) 
G + 1 6.60 

Club House G + 1 6.00 Club House - 1 G + 1 5.70 No change 

- 
Club House – 2 

(on Podium) 
G + 2 9.00 Newly proposed 

23 Total number of tenements Residential units - 768 Nos, Population – 4,062 Nos 

24 Water Budget 

Dry Season (CMD) Wet Season (CMD) 

Fresh Water 366 Fresh Water 366 

Recycled (Flushing) 183 Recycled (Flushing) 183 

Recycled (Gardening) 16 Recycled (Gardening) 00 

Swimming Pool 01 Swimming Pool  00 

Total 566 Total 549 

Excess treated water 246 Excess treated water 262 

25 
Water Storage Capacity for 

Firefighting/UGT 

UGT 1 – Fire Tank: 150 CMD 

UGT 2 – Fire Tank: 300 CMD  

26 Source of water Local Body 

27 
Rainwater 

Harvesting (RWH) 

Level of the Ground 

water table: 

Pre - Monsoon - 15 to 20 m BGL 

Post Monsoon - 10 to 15 m BGL 

Size and no of RWH tank(s) and Quantity: NA 

Quantity and size of 

recharge pits: 

9 Nos of recharge Pits (6 for Rooftop and 3 for Surface) 

with borehole of size 2 m X 2 m X 2 m 

Details of UGT tanks if any: NA 

28 
Sewage and 

Wastewater 

Sewage generation in CMD: 493 

STP technology: MBBR 

Capacity of STP 

(CMD): 

STP 1 – 245 KLD (Existing) , STP 2 – 335 KLD (Proposed) 

Total STP capacity – 580 KLD 

29 

Solid Waste 

Management during 

Construction 

Phase 

Type Qty. (kg/day) Treatment/disposal 

Dry waste: 18 Handed over to authorised vendor 

Wet waste: 20 Handed over to authorised vendor 

Construction 

waste 

Excavated material 

from proposed 

buildings. 

Excavated material will be used for filling 

and Road work within site. Excess debris 

will be sent to authorised vendor 

30 

Solid Waste 

Management during 

Operation Phase 

Type Qty. (kg/day) Treatment / disposal 

Dry waste: 812 Will be handed over to authorized agency 

Wet waste: 1219 

Treated in OWC machine within site 

OWC 1 – 500 Kg/day (Existing) 

OWC 2 – 800 Kg/day (Proposed) 

Hazardous waste: Negligible NA 

Biomedical waste: NA NA 

E-Waste: 11 Will be handed over to authorized agency  

STP Sludge (dry): 36 Used as manure and rest handed over to nursery 

31 
Green Belt 

Development 

Total RG area (m2): Required – 2,104.69  

Existing trees on plot: 60 

Number of trees to be planted: 204 

Number of trees to be cut: 01  

Number of trees to be transplanted: 02 

32 Power requirement: 
Source of power supply: MSEDCL 

During Construction Phase (Demand Load): 60 KW 
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During Operation phase (Connected load): 4,915.55 KW 

During Operation phase (Demand load): 2,114.66 KW 

Transformer: 630 KVA X 4 Nos.  

DG set: • 125 KVA X 1 Nos., 250 KVA X 1 Nos. 

Fuel used: HSD 

33 Details of Energy saving 24.29%  

34 

Environmental Mgt. 

plan budget during 

Construction phase 

Type Details Cost (Lakh) 

Capital 
Air, water, land, biological environment & 

socioeconomic environment 
19.79 

O & M Air, water and Noise Monitoring 2.49 

35 

Environmental 

Management plan 

Budget during 

Operation phase 

Component Details 
Capital 

( Lakh) 

O & M 

( Lakh/Yr.) 

Sewage treatment MBBR 150.50 3.14 

RWH RWH Pits 6.75 1.35 

Solid Waste OWC 16.00 0.36 

Swimming Pool - - - 

Green Belt Development 
Landscape 

development 
4.50 1.20 

Energy saving Renewable energy 39.33 0.79 

Environmental 

Monitoring 
EMP costing 

MoEF & CC 

approved lab. 
14.21 

Disaster Management 
DMP Budgetary 

Allocation 
580.03 3.851 

36 Traffic Management 

Type 
Required as per 

DCR 
Actual Provided 

Area per parking 

(m2) 

4-Wheeler 373 373 12.5 Sq.m 

2-Wheeler 1711 1711 2.0 Sq. m 

37 Details of Court cases / litigations w.r.t. the project and project location if any. No 

 

Deliberations: 

 

PP stated that, the application is for expansion in Residential Development located at Wagholi, 

Taluka – Haveli, Pune. PP stated that previous EC was granted by PMRDA for total plot area of 50,800.00 

m2 and Total BUA 63,925.98 m2 (FSI area: 49791. 82 m2 & Non FSI area 14134.82 m2). Construction 

initiated as per EC and approval received for project vide Out no. BHA/Mau. Wagholi/G. No. 663/ Pra. 

Kra. 940/17-18 dated 05.12.2017 for BUA 63,925.98 m2. 

 

PP stated that Construction of Building A & E is completed on site, Building B is in progress and 

total work completed on site as per EC is 25,427.48 m2 (FSI 19,036.30 m2 + Non FSI 6,391.18 m2). Due 

to subdivision in the plot, plot area is reduced from 50,800.00 m2 to 21,980.00 m2 as per subdivision 

Layout vide BHA/C.R. 1402/23-24/ Mouza Wagholi/S. No. 663/1 & other dated 04.04.2024. Hence, this 

proposal is submitted for obtaining expansion EC with reduction in total plot area to 21,980.00 m2 for total 

built up area of 1,00,203.23 m2 due to increase in FSI area as per UDCPR, 2020. 

 

The comparative statement for the project is as below: 

 

Particulars As per previous EC Proposed Expansion Remark 

Name of the Project Anshul Kanvas Anshul Kanvas No change 
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Name of Project 

Proponent 
Mr. Deepak Jagtap Mr. Deepak Jagtap No change 

Location of Project 

S. No. 663 at Wagholi, 

Taluka – Haveli, Dist. - 

Pune 

S. No. 663/1(P)- Plot 1 at 

Wagholi, Taluka – Haveli, 

Dist. – Pune 

Change in S. Nos. due to 

subdivision 

Project Cost 159 Cr. 181.17 Cr. 
Cost of Expansion  

22.17 Cr. 

Plot Area 50,800.00 m
2

 21,980.00 m
2

 
Plot is reduced due to 

subdivision 

FSI 49,791.82 m
2

 66,134.86 m
2

 
FSI increased by  

16,343.04 m
2 

due UDCPR   

NON FSI 14,134.82 m
2

 34,068.37 m
2

 
Non FSI Area increased by 

19,933.55 m
2

 

Total Built up area  63,925.98 m
2

 1,00,203.23 m
2

 BUA increased by 36,277.25 m
2

 

Max. Height of the 

Building  
39.00 m 60.00 m Increased due to expansion. 

 

As per previous EC Proposed Expansion 

 Remark 
Name of 

Building 

Building 

Configuration 

Height 

(m) 

Name of 

Building 

Building 

Configuration 

Height 

(m) 

Building A P + 12 39.00 Building A P + 12 39.00 No change - Completed 

Building E P + 12 39.00 Building E P + 12 39.00 No change - Completed 

Building B P + 11 35.45 Building B P + 12 38.40 
Construction is in progress 

additional 1 floor proposed 

Building C P + 11 35.45 Building C B1+G+1St+18F 60.00 
Construction not started 

Change in configuration 
Building D P + 11 35.45 Building D B1+G+1St+18F 60.00 

Building F P + 11 35.45 Building F B1+G+1St+18F 60.00 

Building G P + 11 35.45 

- 

Building removed 

due to  

Plot subdivision 

Building H P + 11 35.45 

Building I P + 11 35.45 

Bunglow  

(5 nos) 
G + 1 6.60  

Club House G + 1 6.00 Club House - 1 G + 1 6.00 No change - Completed 

 Club House – 2 

(On podium) 
G + 2 9.00 Newly proposed 

 

Particulars As per previous EC Proposed Expansion Remark 

Tenements 806 nos 768 nos Decrease by 38 nos.  

Population 4,214 nos 4,062 nos As per NBC 

Total Water 

Requirement 
573 KLD 565 KLD 

Decreases by 8 KLD as per 

reduced population 

Fresh water for 

drinking 
363 KLD 366 KLD 

Fresh water calculated as 

per NBC 

Flushing 182 KLD 183 KLD 
Flushing water calculated 

as per NBC 

Page 40 of 52

5148218



Minutes of 196th SEAC-3 Meeting [Part-B] held on 3rd September 2024 

 

 

Member Secretary                                                                                                    Chairman 
Page 9 of 20 

Gardening 24 KLD 16 KLD 
Reduced due to plot 

subdivision 

Excess treated water 391 KLD 246 KLD 
Changes as per water 

balance 

Quantity of Sewage  517 KLD 493KLD 
Reduces as per water 

balance 

STP capacity  
STP 1 – 245 KLD 

STP 2 – 305 KLD 

STP 1 – 245 KLD 

STP 2 – 325 KLD 

STP 1 is Existing 

STP 2 is revised as per 

requirement 

RWH pits 

24 Nos of recharge pits 

with borehole 

Size – 2 m X 2 m X 2 m 

9 Nos of recharge Pits 

with borehole  

Size - 2 m X 2 m X 2 m 

Pits are provided as per 

requirement. 

Solid Waste Generation 

Dry Waste: 1,090 kg/day Dry Waste: 812 kg/day OWC 1 – 500 Kg/day – 

Existing 

OWC 2 – 800 Kg/day - 

Proposed 
Wet waste: 1,595.3 kg/day Wet waste: 1,219 kg/day 

Open Space 4,930.00 m2  2,104.69 m2 
Provided as per UDCPR 

and reduced plot area 

Energy details 

Demand load: 4,880 kW Demand load:  2,114.66 KW 

Changes as per requirement Transformer: 4 X 630 kVA Transformer: 4 X 630 kVA 

DG sets: 2 X 250 kVA  
DG sets: 1 X 125 kVA + 

1 X 320 kVA  

Parking Details 
4 W – 409 Nos 

2 W – 1,213 Nos 

4 W – 373 Nos 

2 W – 1,711 Nos 
As per UDCPR 

 

The status of NoCs received by PP is as below: 

 

Sr. Particulars Date 

1 IOD Subdivision 04.04.2024 

2 IOD for Proposed layout 28.05.2024 

3 Water Supply NOC 29.02.2024 

4 Drainage NOC 07.06.2024 

5 SWACH NOC with Agreement 30.03.2024 

6 Completion Certificate of Building A & E 03.11.2020 

7 Prov. Fire NOC for building B, C, D, F 30.05.2024 

8 Aviation NOC 30.09.2022 

9 Garden NOC 09.08.2024 

 

PP stated that, Regional Office, MoEFCC, Nagpur has visited the site and Certified Compliance 

Report (CCR), from Regional Office, MoEFCC, Nagpur is also received. PP informed that the that the 

project site is not located in whole or in part within 5 km. of the protected area notified under the Wildlife 

(Protection) Act, 1972, critically polluted areas and severely polluted areas as identified by the CPCB, eco-

sensitive areas. 
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The case was discussed on the basis of the documents submitted and presentation made by the 

proponent. All issues relating to environment, including air, water, land, soil, ecology, biodiversity and 

social aspects were examined. The proposal is appraised as category 8(a) b2. 

 

During discussion following points emerged: 

1. PP to obtain NOC letter from existing Bungalow owners / inhabitants in the project site. 

2. PP to explore provision of permeable pavement in open parking areas. 

3. With reference to the directions given by Hon’ble National Green Tribunal, Central Zone 

Bench, Bhopal  in Original Application No. 93/2024(CZ) vide order dt., 08.09.2024, PP 

and Consultant to jointly submit undertaking that the project site is not located in whole or in 

part within 5 km. of the protected area notified under the Wildlife (Protection) Act, 1972, 

critically polluted areas and severely polluted areas as identified by the CPCB, eco-sensitive 

areas notified under Section 3(2)of the Environment (Protection) Act, and the inter-state 

boundaries.  

4. PP to obtain IOD/IOA/Concession Document/Plan Approval or any other form of documents 

as applicable clarifying its conformity with local planning rules and provisions indicating all 

required RG area as per prevailing Hon’ble Supreme Court Order. PP to obtain all mandatory 

NOCs from the concerned planning authority and the planning authority shall not issue 

occupation certificate unless PP obtains the same. 

5. PP to prepare and implement plan to make proposed project a plastic free zone. 

6. PP to ensure to achieve the standard parameters of the treated sewage as per order issued by 

the Hon’ble National Green tribunal on 30.04.2019. PP to ensure that, the water proposed to 

be used for construction phase should not be drinking water. 

7. PP and the planning authority shall ensure that, the construction and demolition waste (C & D 

waste) is collected and treated at designated places as per Construction and Demolition Waste 

Management Rules, 2016 amended from time to time.  

8. PP to provide electric charging facility by providing charging points at suitable places as per 

Maharashtra Electric Vehicle Policy, 2021. 

9. PP to ensure to achieve minimum 5% energy saving by using non-conventional energy source. 

 

Decision: - After deliberation, Committee decided to recommend the proposal for 

Environmental Clearance to SEIAA, subject to compliance of above points. 

****** 

 

 

 

18.  SIA/MH/INFRA2/482229/2024  Proposed Residential & Commercial development project “Coral Nest” 

at Gat. no. 288, 289, Moshi, Tal. Haveli, Pune by M/s. Coral Infra  
 

Decision: - PP remained absent. Hence the proposal was deferred. 

***** 

 

 

 

19.  SIA/MH/INFRA2/482198/2024  Proposed development project “Jefro Kingsfort” at S. no. 5/2, Village 

Mamurdi, Taluka-Haveli, Pune by M/s. Jefro Realty LLP  
 

Decision: - PP remained absent. Hence the proposal was deferred. 

***** 
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पषृ्ठ 2 पैकी 1 

पर्यावरण आघात मुलर्याांकन अधिसूचना, 
2006 च्र्या प्रभावी अांमलबजावणीबाबत... 

महाराष्ट्र शासन 
पर्यावरण व वातावरणीर्य बदल धवभाग 

शासन पधरपत्रक क्रमाांकः SEIAA-2022/प्र.क्र. 30/SEIAA 
नवीन प्रशासकीर्य इमारत, 15 वा मजला 

मांत्रालर्य, मुांबई - 32.  
धदनाांक -  12.04.2023. 

शासन पधरपत्रक 
   मा. राष्ट्रीर्य हधरत लवाद, पधिम खांडपीठ, पुणे र्याांनी मुळ अजज क्र. 13/2021 आधण मुळ अजज 

क्र. 14/2021 मध्र्ये धदलेलर्या आदेशानुसार,राज्र्यस्तरीर्य पर्यावरण आघात मुलर्याांकन प्राधिकरणाच्र्या 
कार्यजपद्धतीचे मुलर्याांकन करून पर्यावरण आघात मुलर्याांकन अधिसूचना, 2006 च्र्या प्रभावी व 
पधरणामकारक अांमलबजावणीकधरता मागजदशजक सूचना धनगजधमत करण्र्याची बाब शासनाच्र्या धवचारािीन 
होती. मा. राष्ट्रीर्य हधरत लवादाच्र्या आदेशाच्र्या अनुषांगाने, पर्यावरण आघात मुलर्याांकन अधिसूचना, 
2006 च्र्या प्रभावी व पधरणामकारक अांमलबजावणीकधरता प्रमाधणत सांचलन प्रधक्रर्या (Standard 
Operating Procedure) सोबत जोडलेलर्या पधरधशष्ट्टाप्रमाणे धनगजधमत करण्र्यात र्येत आहे.  

पर्यावरण आघात मुलर्याांकन अधिसूचना, 2006 च्र्या प्रभावी व पधरणामकारक 
अांमलबजावणीकधरता  सवज प्रशासकीर्य धवभागाांनी तर्याांच्र्या अधिपतर्याखालील स्थाधनक स्वराज्र्य सांस्था/ 
धनर्योजन प्राधिकरणे र्याांना सदर प्रमाधणत सांचलन प्रधक्रर्येचे (Standard Operating Procedure) 
काटेकोरपणे पालन करण्र्याबाबत सूधचत कराव.े 

सदर पधरपत्रक महाराष्ट्र शासनाच्र्या www.maharashtra.gov.in र्या सांकेतस्थळावर उपलब्ि 
करण्र्यात आले असून तर्याचा सांकेताक 202304131319317604 असा आहे. हे पधरपत्रक धडजीटल 
स्वाक्षरीने साक्षाांधकत करुन काढण्र्यात र्येत आहे.  

महाराष्ट्राचे राज्र्यपाल र्याांच्र्या आदेशानुसार व नावाने, 
 
 
     (धवजर्य पाटील) 
   कक्ष अधिकारी, महाराष्ट्र शासन 

प्रत, 
1. मा. राज्र्यपालाांच ेसधचव. 
2. मा. मुख्र्यमांत्र्र्याच ेप्रिान सधचव. 

ANNEXURE-4236
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3. मा. उप मुख्र्यमांत्र्र्याच ेप्रिान सधचव 
4. सवज धवभागीर्य आर्युक्त. 
5. सवज महानगरपाधलका आर्युक्त 
6. महानगर आर्युक्त, मुांबई महानगर क्षेत्र धवकास प्राधिकरण, मुांबई 
7. मुख्र्य कार्यजकारी अधिकारी तथा उपाध्र्यक्ष, म्हाडा, मुांबई. 
8. मुख्र्य कार्यजकारी अधिकारी, महाराष्ट्रऔद्योधगक धवकास महामांडळ, मुांबई. 
9. मुख्र्य कार्यजकारी अधिकारी, झोपडपट्टी धवकास प्राधिकरण, मुांबई. 
10. महानगर आर्युक्त, पणेु महानगर क्षेत्र धवकास प्राधिकरण, पुणे 
11. महानगर आर्युक्त, नागपरू महानगर क्षेत्र धवकास प्राधिकरण, नागपरू 
12. व्र्यवस्थापधकर्य सांचालक तथा उपाध्र्यक्ष, महाराष्ट्र राज्र्य रस्ते धवकास महामांडळ, मुांबई 
13. सदस्र्य सधचव, महाराष्ट्र प्रदूषण धनर्यांत्रण मांडळ,मुांबई 

14.   सवज धजलहाधिकारी 
15. मा. सवज मांत्री / मा. राज्र्यमांत्री र्याांच ेखाजगी सधचव. 
16. शासनाच ेमा. मुख्र्य सधचव/ सवज अप्पर मुख्र्य सधचव / प्रिान सधचव / सधचव र्याांच ेखाजगी     

  सधचव 
17. धनवडनस्ती. 
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